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es, mostly for short periods ot not 
more than two weeks, during the pe
riod from September, 1977 to Feb
ruary, 1978, on account of agitation by 
students, teachers, of karamcharis 
with regard to issues, both academic 
and non-academic, which are being 
looked into by the appropriate autho
rities of the State Governments and 
universities concerned.

(c) Does not arise.

Illegal Dodges in Delhi

*186. SHRI D. G. GAWAI: Will 
the Minister of WORKS AND HOUS
ING AND SUPPLY AND REHABI
LITATION be pleased to state:

(a) whether Government are aware 
of the illegal lodges being run by 
private persons in the city of Delhi in 
lesidential areas;

(b) the number of such illegal 
lodges being run in residential areas 
in Delhi; and

le) the action taken by the Govern
ment in this regard?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir.

(b) The number of lodging houses
without licence, as reported bv the 
Municipal Corporation of Delhi and
the New Delhi Municipal Committee 
111 their respective jurisdiction, is 67 
and 4 respectively.

(c) Necessary action for prosecu
tion is being taken by the concerned 
authority.

Flood Control Projects in Assam

*188. SHRI PURNA SINHA: Will
the* Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether it is a fact that the 
Prime Minister, in course of his recent 
tour of Assam, has assured the people 
of 'Aswam witTi" sortie flood control pro
jects including harnessing of the rivers

which cause floods in the' State every 
year and consequent damages;

(b) if so, whether rivers Brahma
putra. Subanshri, Dehang and Zia 
Bhoroli will be dammed at the foot
hills for the dual purpose of holding 
the rolling waters and generating 
hydro-electric power;

(c) if so, which of the four rivers 
will be taken up first and at what 
point of time in the coming months 
or years; and

(d) if nQ such projects are envisag
ed within the next two years, the 
reasons therefor?

THE MINISTER OF AGRICUL--** 
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to
(d). In a public meeting at Dibru- 
garh, the Prime Minister during his 
recent visit to Assam while highlight
ing the need for careful utilisation of 
our water resources for economic de
velopment mentioned in general 
terms about the need to adopt flood 
control measures. In fact, detailed 
investigations for multipurpose stor
age projects on Subanshri and De
hang have already been taken up by 
the Assam Government and surveys 
of the dam sites and reservoir areas, 
foundation explorations, geological 
and other investigations are in pro- 
gress. Kameng hydro-Electric Project 
on tributaries of Jia-Bhareli is envi
saged to be a run-of-the river plant 
without any flood benefits. It is und^r 
investigation with the Central Water 
Commission. The question of taking 
up of the projects can be considered 
only after completion of investigation 
and determination of their feasibility 
both from technical and economical 
aspects.

Purchase at Houses by Retiring Work
ers' under Industrial Housing Scheme
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